JI TEM NO. 42 COURT NO. 4 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) No.36996/2012
(Arising out of inpugned final judgrment and order dated 27/04/2012
in CMAP  No. 42068/ 2003 passed by t he Hi gh Court of

Al | ahabad)

SHRI SAMAR SI NGH Petitioner(s)
VERSUS

STATE OF U. P AND ORS Respondent ( s)

(For final disposal)
Date : 18/01/2016 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR. JUSTI CE N. V. RAMANA
For Petitioner(s) M. Bharat Sood, Adv.
Ms. Shruti Jose, Adv.
M. P. S. Sudheer, ACR
M. Rishi Mheshwari, Adv.
Ms. Anne Mat hew, Adv.
M. Raj kumar Kaushi k, Adv.

For Respondent (s)
M. Adarsh Upadhyay, AOR
Dr. Inder Pratap Singh, Adv.
Ms. Priteeka Dwivedi, Adv.
M. Vinay Garg, AOR
M. Upendra M shra, Adv.
UPON hearing the counsel the Court namde the follow ng

ORDER
In view of the request made in the letter circul ated
on behal f of t he petitioner, list t he matt er after

weeks.

(Chet an Kunar)

Court Master (H. S. Parasher)
Court Master

Judi cature

three

at



